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in the p, & T, Department. It is not 
borne OUt by the facts given here, 
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Shri Warior: May I know \"'hc:her 
the police got any record (Jf paper 
from the body of the person "fter the 
suicide giving the clue for thL' reQson 
of the siucide? Was any investigalion 
made? 

Shl'i Jagjivan Ram: There IS no 
caSe for any such feeling lIr to infer 
that he committ('d suicide because he 
was in a condition of penury. He had 
a sizeable amount in his savings bank. 
There has not been delay in paying his 
contribution to the Provident fund. 
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Shri Jagjivan Ram: I do not curry 
all that information with me. If Ihe 
hon, Member wants that jnformation, 
he can have it after giving ~eparate 
notice. 
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Shri Vidya Charan Shukla: ;J it a 
fucl Ihat a Idler was found em the 
hody of IlIe deceased, and if so, may 
I know whether the contents of that 
Jetkr rev('aled the cause of the ~,uicide? 

Shri Jagjivan Ram: No, Sir. 

Financing' of Bridge over Son~ River 

'1168. Shri Bhagwat Jha Azad: Will 
the Minister of Transport and Com-
munications be pleased to .<tatc: 

(3) whether Go\'crnl11('nt have 
agreed 10 provide finnncc for the con-
struction of u bridge over Sone River 
in Bihar; and 

(b) if so, Ih(' quantum:Jf the 
finance? 

The Minister of Transport and Com-
munications (Shri Jag,iivan Ram): (a) 
Yes, Sir. The bridge work has been 
sanctiontd by the Government cf 
India under the International De-
velopment Association Credit pro-
gramme, and global lenders have bccn 
invited for the same. The cr.timates 
for thc approach roads are under con-
sideration. 

(b) Rs. 210'55 Takhs for the bridge 
and Rs. 29'20 Jakhs for the approach 
roads. 

Shri Bhagwat Jha Azad: !\Jay 
know whether .any time-schedule for 
the starting of the construction and 
the completion of this bridge has been 
drawn up? 

Shri Jagjivan Ram: In all these 
cases, a rough time-schedule is drawn 
uP, 
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Shri Bha&"Wat Jba Azad: What 
would be the total cost, and what is 
the contribution in this if .any, of the 
State Government, ap~rt from the 
Central Government's quautum of 
finance? 

Shri Jagjivan Ram: I think we 
have assistanCe from the International 
Development Association and the rest 
will be borne by the Central Govern-
ment from the various funds. 
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P. & T. Service 

*1169. Shri A. S. Saigal: Will the 
Minister of Transport and Communi-
cations be pleased to state what im-
mediate dynamic outlook Govern-
ment is bringing to ensure prompt and 
reliable service in the Posl.; and Tele-
graph Department? 

The Minister of Transport :lnd Com-
munications (Shri Jagjivan Ram): A 
statement is laid on the Table of the 
Sa bha. r See Appendix III, annexure 
No. 491. 
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Shri D. C. Sharma: It has been 
mentioned- in the statement that the 

powers and functions of the P. & T. 
Board. have been enhanced. May I 
know In what din'ction this enhance-
ment has taken place? 

Shri Jagjivan Ram: In all directions 
connected with the administmtion. 

Shri S. N. Chaturvedi: Are there 
any orders about surpriSe visits .md 
supervision and checking of the de-
partmental post offices? 

Shl'i Jagjivan Ram: As I have said 
the post of a director has been created 
for inspection and supervision work, 
and we are going to concentr:!te on 
supervision. 

Shri Sham Lal Saraf: Do ,ll£'se pro-
posals include the improvement of the 
service of the Telephone Department 
as well, as far .as local calls and trunk 
calls are concerned? 

Shri Jagjivan Ram: Obviously so. 

Shri Bhagwat Jha Azad: May I 
know whether thc report of the special 
wini" that has been set up for the 
building programme has been receiv-
ed by Government. because this has 
been one of the main hurdles in the 
functioning of the Department in 
several places? 

Shri Jagjivan Ram: This <Irrllnge-
ment has been made recently, and we 
shall haVe to watch the progress. I 
have no doubt that they will be able 
to expedite the construction work. 

Shri N. Sreekantan Nair: Is it a 
fact that registered covers take more 
than a wf'ck from one part of India 
to New Delhi, much more lime than 
ordinary covers, which are less costly, 
take? 

Shri Jagjivan Ram: I do not think 
it can be put as a universal fact in 
P. & T. But there are cases; some-
times there is delay, and we !!re try-
ing to overcome that. 

Shri Warlor: In the booking counter 
for trunk lines, they are always in-
sisting upon booking of urgent calls 
and super-urgent calls, and if ordin. 




